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It was found that the efficiency of the 
Directorate General of Civil Aviation in 
regard to its developmental functions and 
activities was impaired by its dependence on 
the Central Public Works Department for its 
construction works- Director Gene ral of 
Supplies & Disposals for procurement of 
equipment and the Union Public Service 
Commission for recruitment of personnel. 
According]y, it was decided by the Govern-
ment to ~nstitute a statutory authority which 
wouhl have the necessary flexibility and 
autonomy for taking up developmental and 
operationa I activities in the field of civil 
aviation. 

Shortcomings in CGHS dispensary at 
Gurgaon 

1028. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) the number of CGHS beneficianes 
registered for treatment With tbe CGHS 
dispensary at G urgaon ; 

\b) whether there is only CGHS dispen-
sary at Gurgaon and there is no arrangement 
for (i) Specialist Consultation, OJ) emergency 
consultation/treatment of patients. (iiI) hos-
pital facilities for emergency {casualty or 
otherwise for CGHS beneficiaries ; 

(c) if so, the reasons therefor; 

(d) the remedial measures taken or 
proposed to be taken for removing these 
shortcomings; and 

(e) the action taken to maintain adequate 
stock of medicines, injections, dressing 
material etc. ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF HEALTH AND F AMIL Y 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) The number of benefi-
ciaries registered with CGHS dispensaries at 
Gurgaon is 15,382. 

(b) to (d) For speciaJized/emergency 
consultation and hospitalisation, the CGHS 
beneficiaries are referred to Civil Hospital, 
Gurpon. 

(e) Adequate stock of medicines, injec· 

tions and dressing material is available in 
the CGHS dispensary at Gurgaon. 

Leprosy Training and Research 
Institution for Eradication Leprosy 

1029. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) whether Government are determi-
ned to eradicate leprosy from the country, if 
so, the details of the new proposals/schemes 
etc. which have been formulated or imple-
mented in thiS regard ; 

(b) the number of leprosy patients, 
State-wise in the country at the close of 
1985-86, the number of such patients detected 
thereafter so for and the total number 
thereof treated and cured so far during 
1986-87 ; 

(C) whether there is any proposal to set 
up new Leprosy Training and Research 
Institutions/hospitals etc. for the expeditious 
eradication of Leprosy from the country ; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO] KHAPA-
RDE) : (a) The NatIOnal 1.eprosy Eradica-
tion Programme (NLEP) has been launched 
with the goal to arrest the disease actively 
m aJl the known leprosy cases by the turn 
of the centuary. Strategy of eradication pro-
gramme lDeludes : 

(i) Early case detectton and demicilary 
treatment; 

(ii) Extension of Multi Drug Treatment 
to a II Jepro'iY cases in a phased 
manner; 

(iii) Extensive and Intensive health 
educa tion of community to remove 
social stigma against leprosy and 
to ensure early detection of eases 
and their regular treatment; 

(iv) Active involvement of Voluntary 
Organisations in leprosy Eradication 
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eft" orts ; and 

(v) Effective monitoring and periodic 
evaluation of the programme. 

(b) About 3.95 million leprosy cases are 
estimated in the country. The details of the 
leprosy patients State-wise, are given in 
Statements-I and II given below. 

(c) and (d) No, Sir. 

Statement - I 

Stalewise estimated number of leprosy 
cases 

S. No. State/U.T. 

1. Andhra Pradesh 

2. Assam 

3. BIhar 

4. Gujarat 

5. Haryana 

6. Himachal Pradesh 

7. J. & K. 

8. Karnataka 

9. Kefala 

10. Madhya Pradesh 

11. Maharashtra 

---- -----

Estimated 
Number 
of cases 
(in lakhs) 

6.28 

0.l5 

3.80 

1.00 

0.01 

0.07 

0.05 

2.22 

0.75 

1.20 

4.00 

12. Manipur 0.06 

13. Meghalaya O.C6 

14. NagaJand 0.05 

15. Orissa 3.20 

16. Punjab 0.20 

17. Rajasthan 0.010 

18. Sjkkirn 0.016 

19. Tamil Nadu 7.33 

20. Tripura 0.10 

21. Uttar fradesh 4.20 

22. West Bengal 4.30 

23. A & NIsland 0.01 

24. Arunachal Pradesh 0.01 

25. Chandigarh 

26. D & N Haveli 0.01 

27. Delhi 0.01 

28. Goa Daman & Due 0.05 

29. Lakshadweep 0.01 

30. Mizoram 001 

31. Pondicherry 0.19 

INDIA 39.537 
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